Annexure-1

Name of the corporate debtor: Transparent Energy Systesm Pvt Ltd ; Date of commencement of liquidation: 30.10.2025; List of stakeholders as on: 06.04.2026

List of secured financial creditors
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Land & Building and Plant &
1 State Bank of India 1,55,10,30,962 1551030962 | Secured Financial Creditor 1,55,10,30,962 | Yes Machinery held at Shirwal ;5 100.00% |Nil Nil Nil
and Lonand Plant & Current
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Total

1,55,10,30,962

1,55,10,30,962




